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Grain storage facilities in North-Eastern

Region
@*267. DR SANJAYA SINH: Will the
Minister of CIVIL SUPPLIES, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION
be pleased to state :

[RAJYA SABHAL1

to Questions 28

(a) whether Central Government propose
in provide funds to help the State
administration in the North-Eastern Region to
create new grain storage facilities: and

(b) if so, the details thereof?

THE MINISTER OK CIVIL SUPPLIES.
CONSUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION (SHRI A. K. ANTONY): (a) &
(b) The Ministry of Civil Supplies, Consumer
Affairs and Public Distribution has been pro-
viding financial assistance to North-Eastern
States for construction of godowns to augment
storage capacity available for the Public Dis-
tribution System. The scheme has been in
operation since 1983-84. Under this scheme.
75% loan and 25% subsidy to meet the cost of
construction of godowns was being provided
until 1991-92. Since 1992-93, the scheme has
been liberalised to provide for 50% loan and
50% subsidy to the State Governments for
constniction of godowns. The details of
financial assistance provided to the North-
Eastern States under the scheme arc as
follows:—

(Rs. in lakhs)

State 1988-89 1489-910) 19590-91 199293 1993-94
Meghalaya 6.00 - - - -
Nagaland 536 246 - 25.00 —_
Assam —_ — 2000 - —_
Mizoram — - - 61.35 —_
Tripura — - — 3000 -
Arunachal Pradesh — — — 4.0 —-—
Manipur — — - - —

No assistance was released during the year 1991-92.

Grants to Voluntary- Agencies for
Identification and Rehabilitation of
Bonded Labour

*268. SHRI V. RAJESHWAR RAO:
DR. SHRIKANT RAMCHANDRA
JICHKAR:
Will the Minister of LABOUR be pleased
to state:

(a) what is the amount of grant given during
the last three years under a plan scheme of
grants-in-aid to voluntary agencies for den-

@ Previously Starred Question No. 167,
transferred from 6th August. 1993.

tification and rehabilitation of bonded labour;

(b) the number of voluntary agencies which
have received these grants: and

(c) the number of bonded labours released
and rehabilitated during this period by such
voluntary agencies?

THE MINISTER OF STATE OF THE

MINISTRY OF LABOUR (SHRI P.
A.
SANGMA): (a) to (c¢) During the last three
years ending 31-3-1993, an amount of Rs.
5.000 has been released to two voluntary
agencies identified by the Government of
Rajasthan during 1991-92, as Central Share
for managerial



